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{c) and (d) The Department of School Education and Literacy has launched
an Integrated Scheme for School Education - Samagra Shiksha with effect {rom
2018-19 which subsumes the three erstwhile Centrally Sponsored Schemes of Sarva
Shiksha Abhiyan (SSA), Rashtriya Madhyamik Shiksha Abhiyan (RMSA) and Teacher
Education (TE). The scheme envisages school education as a continuum from pre-
school to senior secondary level and aims to ensure inclusive and equitable quality
education for all. Under this scheme, financial assistance 1s provided to States/UTs for
undertaking various activities to increase enrolment in government schools including
opening/ upgradation of new schools upto senior secondary level, strengthening of
exasting schools” infrastructure, setting up and running of Kasturba Gandhi Balika
Vidyalayas (KGBV), setting up of residential schools/hostels, free uniforms, free
text books and undertaking enrclment and retention drives. Further, special training
for age appropriate admission of out of school children and residential as well as
non-residential training for older children, Seasonal hostels/residential camps, Special
Training Centres at worksites, Transport! Hscort Facility are also supported to bring
out of school children to the formal schooling system. Also, mid-day meal is provided

to students at the elementary level of education.

Further, under the student oriented component for the children with special needs,
financial assistance is provided for identification and assessment of children with
special needs, aids and appliances, braille kits and books, appropriate teaching learning

material, transport and escort facility and stipend to girls students with disability etc.

Attracting educational institutions

2902, DR. ASHOK BAIJPAL: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

{a) whether Foreign Direct Investment (FDI) in higher education has attracted

some world class educational institutions/ universities to operate in India;
{b) 1l so, the details thereof, and
{c) 1 not, the reasons therefor?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI RAMESH
POKHRIYAL “NISHANK™): (a) to (¢) At present, there is no law which allows
the entry and operation of foreign educational providers to set up their campuses
in India. However, the University Grants Commission (UGC) has notified the UGC
{Promotion and Maintenance of Standards of Academic Collaboration between Indian
and Foreign Educational Institutions) Regulations 2016, which spell out the modalities

regarding the eligibility criteria and the conditions for the collaboration of a foreign
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educational institution with an Indian educational institution. UGC regulations in
this respect are available at http://www egazette. nic.in/'WriteReadData/2016/170684.pd)f.

All India Council for Technical Education (AICTE) has also set norms for
academic collaborations and twinning programmes between Indian and Foreign
Universities/Institutions in the field of technical education, research and training in
India. AICTE norms in this regard are available at https:/www aicte-india.org/sites/
default/files/APH%202019-20.pdf.

Education on yoga in Government schools

2903. DR, KANWAR DEEP SINGH: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

{a) whether it 1s a fact that the Department of Ayurveda has recommended to
make education on yoga mandatory in Government schools for keeping children
healthy;

{b) 1if so, Government's reaction thereto;, and

{c) the percentage of schools in the country which are covered under the said

programme, State/UT-wise?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI RAMESH
POKHRIYAL ‘NISHANK’): (a) and (b) No Sir. However, National Curriculum
Framework (NCF), 2005 recommended Yoga as an integral part of Health and Physical
Education. Health and Physical Education 1s a compulsory subject from Class 1 to
Class X and optional from Class XI to XII. The National Council of Educational
Research and Training (NCERT) has already developed integrated syllabi on Health
and Physical Education from Class 1 to Class X. The syllabus is available on NCERT

website: www.rcert.nic.in.

Central Board of Secondary Education (CBSE) has made Health and Physical
Education compulsory in all classes from I-XII. Tt has been advised to schools that
Health and Physical Education includes three areas ie. Health Education, Physical
Education and Yoga and all three areas are essential to achieve holistic health

{physical, mental, ntellectual, emotional, social and spiritual).

Further, Department of School Education and Literacy has launched an Integrated
Scheme for School Education-Samagra Shiksha with effect from 1st April, 2018 which
envisages school education as a continuum from pre-school to senior secondary level
and aims to ensure inclusive and equitable quality education at all levels. Realizing

the need for holistic development of children, under the Samagra Shiksha, Sports and



